
 
SCHEDULE II 

                                                                     FORM B 
PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) 
Regulations, 2016) 

 
FOR THE ATTENTION OF THE STAKEHOLDERS OF  

M/s. Thesaurus Project Private Limited  
 
 

Sl. No PARTICULARS DETAILS 
  1. Name of corporate debtor Thesaurus Project Private Limited 

   2. Date of incorporation of corporate debtor 21st July, 2011 
   3. Authority under which corporate debtor 

is incorporated /registered 
Registrar of Companies, Ernakulam 

   4. Corporate Identity No. / Limited 
Liability Identification No. of corporate 
debtor 

U45200KL2011PTC028924 

   5. Address of the registered office and 
principal office (if any) of corporate 
debtor 

12/481-5, 2nd Floor, Puthur Road, 
Koppam, Palakkad, Kerala - 678001 

6. Date of closure of Insolvency Resolution 
Process 

04th July, 2023 [Liquidation ordered by 
NCLT on 05th July,2023] 

7. Liquidation commencement date of 
corporate debtor 

05th July, 2023 [Order received on 06th 
July,2023] 

8. Name and registration number of the 
insolvency professional            acting as 
liquidator 

 
Mr.K.J.Vinod, 
IBBI/IPA-003/IP- N00291/2020-21/13451 
Flat No. 9, 3rd Floor, Block-A, 
Trident serenity, Nanjundapuram Road, 
Ramanathpuram, Coimbatore – 641 036  
Ph no: 97899 02841 
Mail to: tppl.liquidation@gmail.com 

9. Address and e-mail of the liquidator, as 
registered with the    Board 

10. Address and e-mail to be used for 
correspondence with the    Liquidator 

11. Last date for submission of claims 04th August, 2023 
 
 
 
 
 
 
 
 
 
 
 
 
 



 
 
 
 
 
Notice is hereby given that the National Company Law Tribunal, Kochi Bench has ordered the 
commencement of liquidation of the M/s. Thesaurus Project Private Limited on 05th July,2023. 
 
Note: 
Applicable forms can be downloaded from the following portal: www.ibbi.gov.in  Quick 
Links DownloadsForms under IBBI (Liquidation Process) Regulations, 2017. 

 
The stakeholders of M/s. Thesaurus Project Private Limited are hereby called upon to submit their 
claims with proof on or before   04th August, 2023  to the liquidator at the address mentioned against 
item No.10. 

 
The financial creditors shall submit their claims with proof by electronic means only. All other     
creditors may submit the claims with the proof in person, by post or by electronic means. 
 

  Submission of false or misleading proof of claims shall attract penalties. 
 
[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted 
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and 
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, 
shall be deemed to be submitted under section 38.] 

 
 
 
 
 
Date : 11th July, 2023 
Place :Coimbatore 
 

                                                    
 
 
 
K.J.Vinod 
Liquidator of M/s. Thesaurus Project Private Limited 
AFA No. AA3/13451/02/230224/300874  Valid up to 23/02/2024 

 

KALLIYADICKAL 
JANARDHANAN VINOD

Digitally signed by KALLIYADICKAL JANARDHANAN VINOD 
DN: c=IN, o=Personal, postalCode=641036, st=Tamil Nadu, 
serialNumber=A28F179130C2C8417460D403F3E53070A9060
8760A04AC19D93AA1E3D9175DD0, cn=KALLIYADICKAL 
JANARDHANAN VINOD 
Date: 2023.07.11 16:56:25 +05'30'
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LDF prez of 
Pirayiri 
panchayat 
steps down
E X P R E S S  N E W S  S E R V I C E 
@Palakkad

SUHARA Basheer of  the Ja-
nata Dal (S), who became the 
president of  the Pirayiri pan-
chayat on Friday with the 
support of  three BJP mem-
bers, stepped down from the 
post on Monday. The decision 
follows the LDF district com-
mittee’s stand that the party 
does not need the support of  
the BJP to secure the post.

In the 21-member Pirayiri 
panchayat, the UDF has 10 
seats, LDF has 8 and BJP has 
3 members. As per the agree-
ment within the UDF, the 
Congress was to rule the local 
body for the initial two-and-a-
half  years and the IUML was 
to get the next term. Abiding 
by it, the Congress president 
resigned recently after the 
completion of  the initial 
term, necessitating a mem-
bers-only vote in the pancha-
yat. However, though the UDF 
has 10 members, IUML’s Sher-
eena Basheer could not win 
the election as the BJP mem-
bers voted for LDF candidate 
Suhara Basheer, taking her 
vote tally to 11 and thereby 
making her the president of  
the local body.    

With this, the Congress and 
the IUML alleged a secret 
pact between the LDF and the 
BJP. However, LDF an-
nounced on Friday evening 
that Suhara will resign from 
the post as the party does not 
want to share power with the 
BJP or the SDPI. 

Meanwhile, BJP suspended 
the three members who voted 
for the LDF candidate from 
the primary membership of  
the party.

Ex-MP recalls how he thwarted a 
private member’s bill on civil code
A  S A T I S H  @  P A L A K K A D

AS the discussions on uniform 
civil code (UCC) occupy centre 
stage, former Congress MP V S 
Vijayaraghavan reminisces 
the time when BJP 
member Ram Naik 
brought a private 
member bill on UCC 
in the Lok Sabha on a 
Friday evening when 
there were very few 
Congress members in 
the house but was suc-
cessfully prevented 
from introducing it.

During the tenure of  the P V 
Narasimha Rao Government 
(1991-96), a BJP member from 
Maharashtra, Ram Naik, came 
forward to  introduce a private 
member’s bill stating that the 
UCC should be implemented. 
The speaker had given permis-
sion to introduce the bill and it 
was also listed in the business 
of  the day. For the Congress 
which was the ruling party, the 
introduction of  such a bill 

would have become a huge  em-
barrassment. Moreover, the 
government did not have the 
required majority and since it 
was a Friday, many members 
had returned to their constitu-

encies. “The then par-
liamentary affairs 
Minister Ghulam Nabi 
Azad immediately 
consulted me. I was 
then the convener of  
the Congress MPs 
from Kerala. He in-
formed me that Ram 
Naik has come to the 
House to introduce a 

bill on UCC and it should be 
blocked in some manner,” Vi-
jayaraghavan told TNIE.

Vijayaraghavan said that 
when he looked at the numbers 
in the house, there were only a 
few members. I then came up 
with an idea by asking for the 
quorum needed in the house. It 
was stated that there will be a 
quorum only if  at least one 
member for every 10 members 
is present in the House. Since it 

was lacking, the matter was in-
formed to the Speaker. The re-
maining Congress members 
also walked out of  the house as 
suggested by Vijayaraghavan 
and Ghulam Nabi Azad and 
they effectively thwarted the 
introduction of  the bill by not 
returning to the house.

Subsequently, Ram Naik 
could not introduce the bill as 

the speaker denied permission 
stating that there was no quo-
rum. As there was no quorum, 
the speaker adjourned the 
house for the day. It was due to 
the effective intervention of   
Vijayaraghavan that the bill 
could not  be introduced on that 
day. Ram Naik later became 
governor and Union Minister 
in the Vajpayee-led NDA Gov-
ernment.  The 81-year-old three-
time MP Vijayaraghavan has 
devoted two pages to describe 
the incident in his book re-
leased last year. He had said 
that there were two types of  
bills -government bill and a pri-
vate member bill. The govern-
ment bill is introduced by the 
ruling party while a private 
member bill can be introduced 
either by a ruling party mem-
ber or an opposition party 
member.

It was in this manner that 
Ram Naik had introduced the 
private member bill and it was 
cleverly thwarted by the 
Congress.

Residents paying tribute to tusker Sankaramkulangara Manikandan  
who died on Monday |  EXPRESS

For ruling party Cong, introduction of such a bill would have become an embarrassment

Nepali woman’s body found 
floating in Bharathapuzha

E X P R E S S  N E W S  S E R V I C E 
@Palakkad

THE body of  a 35-year-old 
Nepali woman was found float-
ing in the Bharathapuzha near 
Mayyanur on Monday. The 
body was first spotted by local 
residents. The deceased is Su-
nadevi Jagri, 35, of  Panchthar 
district in Nepal. 

The police said Sunadevi and 
her husband Lokendra Bahad-

hur came to work at a farm in 
Pazhayanur seven months ago. 
“On Monday morning, Suna-
devi entered Bharathapuzha to 
wash her clothes. However, as 
she didn’t know swimming, she 
might have fallen into the riv-
er,” said a police officer. After 
Sunadevi’s husband reported 
her missing, the police initiat-
ed a search. Her body was re-
trieved by the local residents 
from the river near Mayyanur.

Newly-wed woman dies in accident
E X P R E S S  N E W S  S E R V I C E 
@Palakkad 

A newly wed woman died when 
the motor bike in which she 
was pillion riding collided with 
a container lorry at Kurudikkad 
in Pudussery on Monday. 

The deceased is Aneesha, 20, 
a native of  Puducode near Kan-
nannoor. Her husband, Sha-
keer, 32, a native of  Coimbat-
ore, suffered serious injuries 
and has been admitted to 
hospital.

The accident occurred at 11 

am. The marriage of  Shakeer 
and Aneesha took place on July 
4. They had gone to a house of  
a relative in Kunissery, 
Nenmara, and was re-
turning to her hus-
band’s house in Coim-
batore. The container 
lorry which was pro-
ceeding to Coimbatore 
from Palakkad hit the 
two-wheeler of  Shakeer which 
was also going in the same 
direction.

The container lorry which 
was parked in Pudussery over-

took the two-wheeler from the 
left side, said the locals. Anee-
sha who was thrown off  the 

motorbike was run over by 
the container lorry. Though 
both were rushed to the dis-
trict hospital in Palakkad, 
Aneesha breathed her last. 
The Kasaba police have reg-
istered a case.

Aneesha is the third 
daughter of  Kajah Hussein and 
Asiya, of  Mudiparambu, 
Kuzhalmannam. Anshiya, An-
siya and Ansalna are her 
sisters.

Tender begins for 
Kozhikode railway 
station’s makeover
E X P R E S S  N E W S  S E R V I C E  @Kozhikode

THE MUCH-AWAITED development activities of  
Kozhikode railway station which aims to upgrade it to glo-
bal standards are all set to take wings. The Southern Rail-
way has started tender procedures for the multi-crore 
renovation scheme which was officially launched by Prime 
Minister Narendra Modi in April. 

Office of  Kozhikode MP M K Raghavan informed that 
the total project cost is Rs 473 crore. However, the Railways 
invited tenders for Rs 444.75 crore construction works 
which mainly include setting up of  a five-storey railway 

station building with a total 
area of  86,039 sq m. The tender 
has been invited as per the de-
tailed project report (DPR) pre-
pared by State-run KITCO. The 
bids will be finalised after two 
stages of  assessment. In the 
first stage, a technical bid will 
be invited to assess the techni-
cal competency of  the agencies. 
Those who qualify in the tech-

nical bid will be called for the commercial bid. Subsequent-
ly, the Railways will sign an agreement with the agency 
which is awarded the work. It is expected that all these 
processes will be completed within three months. Once the 
work is awarded, the agency will have to complete the con-
struction within three years, informed the MP’s office.

As per the DPR, the number of  platforms will go up to 
nine from the existing four in the later phases. Instead of  
the existing two five-metre wide foot overbridges, two new 
12-m-wide foot overbridges will be constructed on the 
southern and northern sides of  the station.The terminals 
on the eastern and western sides will be linked to a 48-me-
tre-wide concourse in the middle. There will also be facili-
ties such as a business lounge.

1 During the tenure of P V 
Narasimha Rao, BJP 

member Ram Naik came 
forward to introduce a private 
member’s bill stating that the 
UCC should be implemented

2 Vijayaraghavan came up 
with an idea by asking for 

the quorum needed in house

3 Naik could not introduce 
the bill as the speaker 

denied permission stating that 
there was no quorum.

I N  A  N U T S H E L L

‘Sudhakaran supports 
yellow journalism’
Kannur: DYFI state secretary V K 
Sanoj said KPCC president K 
Sudhakaran and Leader of 
Opposition V D Satheesan are 
protecting yellow journalism that 
spreads messages of division and 
hatred among people. Sudhakaran 
should be ashamed of protecting 
Shajan Scaria of Marunadan 
Malayali, who snubbed Rahul 
Gandhi through his channel and 
indulged in anti-women stand, he 
told reporters. “Sudhakaran is the 
one providing shelter to Sajan to 
go into hiding,” Sanoj said.

E X P R E S S  R E A D

Pinarayi Vijayan@pinarayivijayan
Kerala stands in solidarity with Himachal Pradesh as they are facing the fury of heavy rain and 
landslides. Our heart goes out to the lives lost and the affected families. Stay strong, Himachal! 
Together, we will rise above these adversities
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